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[®T. . G197/ROB & RUB/LC 81/Manik Khamb Vlg/20E]
AT FHIL AT, TT TLTHAF srerahrr (Favor)

MINISTRY OF RAILWAYS
(Central Railway)
NOTIFICATION

Mumbai, the 11th March, 2026
Under clause 20E of the Railway (Amendment) Act 2008

S.0. 1382 (E)-Whereas, by the notification of the Government of India in the Ministry of Railways (Railway
Board), number, S.O 5325 (E) dated 21 November 2025 published in Gazette of India, Extraordinary, Part II, section
3 Sub-section (ii), dated the 21 November 2025 (hereinafter referred to as the said notification ) and issued under
sub-section (1) of section 20A of the Railway Act, 1989 (24 of 1989) and Railway (Amendment) Act, 2008 (11 of




12 THE GAZETTE OF INDIA : EXTRAORDINARY [PART II—SEC. 3(ii)]

2008) (hereinafter referred to as the said Act), the Central Government declares its intention to acquire the land
specified in the schedule annexed to the said notification for the purpose of execution, maintenance, management and
operation of Special Railway Project, namely “Proposed Construction of ROB & RUB (10 Nos.) in lieu of Level
Crossing Gates between Igatpuri-Manmad & Bhusawal-Badnera Section of Bhusawal Divison” in the district of
Nashik in the State of Maharashtra.

And whereas, the substance of the said notification was published in for Sub-Divisional Officer, Igatpuri-
Trimbakeshwar in daily newspapers namely “Dainik Maharashtra Times” & “Dainik Saimat” Dated 20-01-2026
under sub section (4) of section 20A of the said Act;

And whereas, no objections were received.

And whereas, in pursuance of sub-section (1) of Section 20E of the said Act, the competent authority has
submitted its report to the Central Government;

Now therefore, upon receipt of the report of the Competent Authority and in exercise of the powers conferred
by sub-section (1) of section 20E of the said Act, the Central Government hereby declares that the lands specified in
the schedule annexed hereto shall be acquired for the aforesaid purpose;

And further, in pursuance of sub-section (2) of section 20E of the said Act, the Central Government hereby
declares that on publication of this notification in the official Gazette, the land specified in the schedule annexed
hereto shall vest absolutely in the Central government free from all encumbrances.

SCHEDULE

Brief description of the land to be acquired, with or without structures, falling within the Special Railway Project of

“Proposed Construction of ROB & RUB (10 Nos.) in lieu of Level Crossing Gates between Igatpuri-
Manmad & Bhusawal-Badnera Section of Bhusawal Divison” in the District Nashik in the State of
Maharashtra.

Total Construction/

Land | areaas | Acquisition Structure

Borewell/ ey
per Area House | Building | Trees
Tubewell

La.n.d . Name Land Owners Name Survey
S. | Acquisition of Taluka according to 7/12 No./
N. Proposal g Gutt

No. Village Extracts No. Type 712 (Ha.)
(Ha.)

Maruti Keru Pagare
Balu KeruPagare
Pushpabai
Bhagwan Pagare
Shobha Santosh
Pagare

Sanchi Santosh
Pagare Apak Ai
Shobha

Sambodhi Santosh
Pagare Apak Ai
Shobha

Samyak Santosh
Pagare Apak Ai
Shobha

Raju Bhagwan
Pagare

Ashok Bhagwan
Pagare

Hausabai Keru 244
1 01/2024 Manik | Nashik | More Out of
khamb Kalpana Yashwant
Jagtap

Dyandev Vaman
Chavan

Sakharam Kisan
Bhatate

Executive Engineer
Premises
Engineering
Department
Nashik Road
Shobha Santosh
Pagare

Lakshmi Govind
Pagare

Raju Bhagwan
Pagare

Yuvraj Jaywant
Pagare

1 0.135 0.005 0 2 0 0
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Land

S. | Acquisition
N. Proposal
No.

Name
of
Village

Taluka

Land Owners Name
according to 7/12
Extracts

Survey
No./
Gutt
No.

Land

Type

Total
area as
per
712
(Ha.)

Acquisition
Area
(Ha.)

Borewell/
Tubewell

Construction/
Structure

House | Building

Trees

01/2024

Manik
khamb

Nashik

Mesu Lanu Pagare
Mirabai Govind
Pagare

Maruti Keru Pagare
Manisha Sanjay
Rupwate

Bhimrao Kachru
Pagare

Balu Keru Pagare
SunilGovindPagare
Pushpabai
Bhagwan Pagare
Namdev Devram
Pagare

Dayanand Govind
Pagare

Girjabai Devram
Pagare

Kalpana Yashwant
Jagtap

Eknath Devram
Pagare

Ashok Bhagwan
Pagare

Arun Jaywant
Pagare

Anita Bhaudas
Malve

Phulchand Devram
Pagare

Hausabai Keru
More

Sitabai Jaywant
Pagare

Sanchi Santosh
Pagare

Samyak Santosh
Pagare

Sambodhi Santosh
Pagare

Gangubai Trimbak
Rupwate

Gitabai Kalunga
Donde.

Dropda and Ripote.
Hira Popat Rupvate
Manikkhamb Vikas
Society

to Water Supply

Chandraji Kondaji
Dhondu Kondaji
Krishna Kondaji
Ramji Kondaji

247
Out of

0.05

0.02

Mamtabai Kalu
Joshi

Velhalbai Namdev
Chavan
Manikkhamb Vikas
Society Taran

248
Out of

0.17

0.035

Prabhakar Ramji
Lahane

Parvatabai M Ramji
Lahane

Machindra
Tukaram Lahane
Barikabai Tukaram
Lahane

Bansi Dhondu
Lahane

Kisan Dhondu
Lahane

Godabai Dhondu
Lahane

249
Out of

0.11

0.035
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Land
Acquisition
Proposal
No.

01/2024

Name
of
Village

Manik
khamb

Taluka

Nashik

Land Owners Name
according to 7/12
Extracts

Survey
No./
Gutt
No.

Land

Type

Total
area as
per
712
(Ha.)

Acquisition
Area
(Ha.)

Borewell/
Tubewell

Construction/
Structure

House | Building

Trees

Prabhakar Namdev
Lahane

Shantabai Namdev
Lahane Vanita
Parasharam Mhasne
Lalita Namdev
Mhasane

Alka Namdev
Lahane

Rajendra
Chandrakant Lahne
Apak Aai Kalubai
Kalubai
Chandrakant
Lahane

Dipali Chandrakant
Lahane Apak Aai
Kalubai

Mukta Chandrakant
Lahane Apak Aai
Kalubai

Nanubai Dattu
Bhagde

Ambadas Yesu
Bhatate

Hari Yesu Bhatate
Hemlata Devram
Lahane

Ratnakar Devram
Lahane

Santosh Devram
Lahane
Chandrakant
Devram Lahane
Sangita Vilas Torpe
Thakubai Prakash
Lahane

Ashok Prakash
Lahane

Pramod Prakash
Lahane

Pratibha Somnath
Bhor

Anita Gorakh
Lahane

Akshay Gorakh
Lahane Apak Aai
Anita Lahane
Janhvi Gorakh
Lahne Apak Aai
Anita Lahane
Damini Gorkh
Lahane Apak Aai
Anita Lahane
Chandrabhaga
Changdev.

Parvati Dhodu.
Shantabai Shankar
Sushil Vishnu
Pawar

Hirabai Baburao
Atkari.

Prabhakar Ramji
Lahane

Parvatabai m Ramji
Lahane

Machindra
Tukaram Lahane
Barikabai Tukaram
Lahane

Bansi Dhondu
Lahane

250
Out of

0.093

0.02
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Total Construction/

Land | areaas | Acquisition Structure
or Area Borewell/ H Buildi Trees
p Tubewell ouse uriding

La.n.d . Name Land Owners Name Survey
S. | Acquisition of Taluka according to 7/12 No./
N. Proposal 8 Gutt

No. Village Extracts No. Type 712 (Ha.)
(Ha.)

Kisan Dhondu
Lahane

Godabai dhondu
Lahane

Rajendra
Chandrakant
Lahane Apak Aai
Kalubai

Prabhakar Namdev
Lahane

Shantabai Namdev
Lahane

Vanita Parasharam
Mhasne

Lalita Namdev
Mhasane

Alka Namdev
Lahane

Kalubai
Chandrakant
Lahane

Dipali Chandrakant
Lahane

Apak Aai Kalubai
Mukta Chandrakant
Lahane Apak Aai
Kalubai

Nanubai Dattu
Bhagde

Ambadas Yesu
Bhatate

Hari Yesu Bhatate
Hemlata Devram
Lahane

Ratnakar Devram
Lahane

Santosh Devram
Lahane
Chandrakant
Devram Lahane
Sangita Vilas Torpe
Thakubai Prakash
Lahane

Ashok Prakash
Lahane

Pramod Prakash
Lahane

Pratibha Somnath
Bhor

Anita Gorkha
Lahane

Akshay Gorakh
Lahne Apak Aai
Anita Lahane
Janhvi Gorakh
Lahne Apak Aai
Anita Lahane
Damini Gorakh
Lahane

Apak Aai Anita
Lahane
Chandrabhaga m.
Changdev
Parvatabai Dhondu.
Shantabai Shankar
Mhasne.

Sushil Vishnu
Pawar.

Hirabai Baburao
Atkari.

Manik | Nashik | Kasubai Sahadu 251
6 01/2024 khamb Chavan 1 0.096 0.025 0 2 0 0

Out of
Ratan Sahadu
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Land
Acquisition
Proposal
No.

01/2024

Name
of
Village

Manik
khamb

Manik
khamb

Taluka

Nashik

Nashik

Land Owners Name
according to 7/12
Extracts

Survey
No./
Gutt
No.

Land

Type

Total
area as
per
712
(Ha.)

Acquisition
Area
(Ha.)

Borewell/
Tubewell

Construction/
Structure

House | Building

Trees

Chavan

Virsen Sahadu
Chavan

Raju Sahadu
Chavan

Laxman Sahadu
Chavan
Changunabai
Daulat Dubhashe
Rukhmini Vasant
Adole

Uttam Mahadu
Chavan

Daulat Mahadu
Chavan
Chandrabhagabai
Baban Adole
Banubai Krishna
Bhagat

Mainabai Gajanan
Lahne

Bandu Narayan
Chavan

Babulal Narayan
Chavan

Bhorabai Prahlad
Walkande

Janabai Nivritti
Bhagde

Sumanbai Rajendra
Bhatate

Mirabai Ramdas
Chavan

Tukesh Ramdas
Chavan

Radha
Dnyaneshwar Kadu
Ratna Balu Gatkhal
Pramila Bhagvan
Mhasane

Ashwini Bharat
Kadu

Jamunabai Vishwas
Chavan
Gorakhnath
Vishwas Chavan
Kamal Dattatraya
Kene

Bhorabai Vilas
Bhagde

Pratibha Vijay
Mhasne
Manikkhamb Vikas
Society

Sasikala Ramratan
Bhutada

Pramila Rupchand
Raka

Lalit Rupchand
Raka

Jyoti Sudarshan
Srishrimal

Anil Rupchand
Raka

Devram Kisan
Thamke

Raju Narayan
Chavan
Dnyaneshwar
Narayan Chavan
Dagdu Nana
Chavan

286
Out of

1.486
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Land
Acquisition
Proposal
No.

01/2024

Name
of
Village

Manik
khamb

Taluka

Nashik

Land Owners Name
according to 7/12
Extracts

Survey
No./
Gutt
No.

Land

Type

Total
area as
per
712
(Ha.)

Acquisition
Area
(Ha.)

Borewell/
Tubewell

Construction/
Structure

House | Building

Trees

Dashrath Ananda
Divate

Sandeep Ananda
Divate

Rajendra Ananda
Divate

Hiraman Baban
Bhatate

Ashok Kashinath
Chavan

Namdev Chintaman
Lyre

Savaliram Bhagu
Chavan

Balu Bhagu Chavan
Shivaji Bhagu
Chavan

Shantabai Mard
Bhagu Chavan
Parvatabai Ramdas
Chavan

Haushabai Ananda
Chavan

Mandabai M.Arjun
Chavan

Santosh Arjun
Chavan

Sangita Krishna
Gatir

Kashinath Kondaji
Chavan  Suresh
Kondaji Chavan
Dwarkabai Kondaji
Chavan

Parvatabai Kondaji
Chavan

Alkabai
Vishwanath Chavan
Bhanudas
Vishwanath Chavan
Sandeep
Vishwanath Chavan
Pandit Vishwanath
Chavan

Vajrabai Bhagirath
Bhagde

Krishna Valu
Chavan

Kacharabai Valu
Chavan
Shewantabai
Devram Bhagde

288
Out of

0.05

0.02

Baban Baburao
Chavan

Gram vikas Sahkar
Pat.Pedhi.Ltd.Ghoti
Bu. Baban

Baburao Chavan

289
Out of

0.069

0.001

Shivram Tulshiram
Chavan

Lahanu Tulshiram
Chavan

Vaman Tulshiram
Chavan

Maruti Namdev
Chavan

Vasant Namdev
Chavan

Shravan Namdev
Chavan

Raghunath Namdev
Chavan

Babu Namdev

291
Out of

0.071

0.013
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Land
Acquisition
Proposal
No.

01/2024

Name
of
Village

Taluka

Land Owners Name
according to 7/12
Extracts

Survey
No./
Gutt
No.

Land

Type

Total
area as
per
712
(Ha.)

Acquisition
Area
(Ha.)

Borewell/
Tubewell

Construction/
Structure

House | Building

Trees

Chavan
Chandrakant
Namdev Chavan
Kalu Namdev
Chavan

Tukaram Namdev
Chavan

Laxman Muralidhar
Chavan

Salubai Muralidhar
Chavan

Eknath Savaliram
Pagare
Manikkhamb Vikas
Society

216
Out of

0.06

0.01

Government of
India Ministry of
Surface Transport,
Sitabai alias
Zingrabai

Dadu Qater,
Nivritti Pandurang
Chavan, Maruti
Pandurang
Chavan, Ganpat
Pandurang Chavan,
Baby Vijay Muthal
Laxman Pandurang
Chavan,

Lilabai Ramdas
Chavan.
Gorakshanath
Ramdas Chavan.
Vijay Ramdas
Chavan,
Chandrakant
Ramdas

Chavan. Kavita
Jaisingh Kale
Manikkhamb Vikas
Society

217
Out of

0.4640

0.035

Total

2.854
(Ha.)

0.369
(Ha.)

0

19 0

0

[F. No. G197/ROB & RUB/LC 81/Manik Khamb Vl1g/20E]

BHUVNESH KUMAR GUPTA, Chief Administrative Officer (Construction)
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